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of the    Indian Olympic    Association    as 
mentioned above. 

(c) The action of the Government for 
improving the standad of sports in the country 
shall be finalised after the exercise of review 
of performance in Beijing Asian Games is 
completed. 

Review  of  the  hike  iu  prices 

*52. SHRI SHIV PRATAP MISHRA: 
Will the Ministe of PETROLEUM AND 
CHEMICALS be pleased to state: 

(a) whether Government have under 
taken any review of the hike of oil prices 

    in the country; 

(b) if so, what are the details thereof; and 

(c) whether Government propose to reduce 
the oil prices by 25 per cent? 

THE MINISTER OF PETROLEUM AND 
CHEMICALS AND PARLIAMENTARY 
AFFAIRS (SHRI SATYA PRAKASH 
MALAVIYA): (a) No, Sir. 

(b) Does not arise. *        

(cS No. 
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Irregularities in  processing  of  

recommendations of lne  Committee on 
Drug Industry 

*54. SHRI  RAJNI  RANJAN  SAHU: 
CHOWDHARY   RAM   SEWAK: 

Will the Minister of PETROLEUM AND 
CHEMICALS be pleased to state- 

(a) whether it is a fact that a number of 
irregularities have been detected in the 
processing of recommendations made by the 
Kelkar Committee, Special Team and Murthy  
Committee; and 

(b) if so, what are the details thereof and 
what corrective steps have been taken thereon  

THE MINISTER OF PETROLEUM AND 
CHEMICALS AND PARLIAMENTARY 
AFFAIRS (SHRI SATYA PRAKASH 
MALAVIYA): (a) and (b) A number of 
representations were received against the 
findings of the Kelkar Committee, Special 
Team and Murthy Committee. 
Representations against the recommendations 
of the Kelkar Committee related to wrong 
Inclusion/exclusion of drugs in Category II 
and complaints 

against the special team lelated to under 
assessment of liabilities and giving set oils 
which were not due. As regards Murthy 
Cornmittee Government of India did not 
accept the findings of ihis Committee except 
in respect of Betameihazone and its salts 
where the position is also being reviewed. 
Kelkar Committee was set up to identify 
drugs for price control under Category II, 
against which representations were received 
for wrong inclusion/exclusion of drugs from 
price control; a Standing Committee under the 
Chairmanship of Secretary Chemicals and 
Petrochemicals has been constituted to 
examine these representations. The findings 
of the special  team  are  also being reviewed. 

Reinductiori into service of Airbus A-320 
aircraft 

*55. SHRI  A. G. KULKARNI; 
SHRI VISHWASRAO  RAMRAO 

PATIL: 

Will the Minister of CIVIL AVIATION be 
pleased to state; 

(a)  whether Airbus A-320 aircraft are to be 
reinducted in service; 

 


